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MINISTRY OF EXTERNAL AFFAIRS

NOTIFICATION

Now Delhi, tho 16th Juno, 1983

G.S.R. 494 (E) - I T eXoake oi the p >Wc« conferred by
section 24 of the Passport Act, 1967 (15 of 1967), Ihe Coutru)
Government heroby mikc> the foil >wing rules further to a nend
the Passpoih Rule, 1980 namely •

1 (I) These rules may be culloil the Passp'rls (Siv >nd
Amtndmont) Rults, 198"*

(2) Tlicy shall coino mtj force on thc date of their
pubhiatioi in tho Offl.ial Gazette

2 In Schedule I f> the P.issp ms Rules I9S0 foi ontnos
against SI. N ' 8, iht following eyries snail be substituted
namely : -

1 2

"8(1) (a) Pa»sp >rt Officoi, Luckn JW
(Pj'ispirt Office, Luck-
now)

3

Tho Slate ..f Uttar Pra-
desh (evcluding *he
districts of Piljhhir,
Shahjalianpur, Mtin-
puri, Agra, Mathuia,
Alijarh, Etah.Bubid-
shahr, Badaun, B^ulley
Rarapur, Mocrut, Qhd- '
ziabad, M'radabad,
Nalnital, Bijnor,

1 2

(b) Assistant passport Ollicer,
LueknowCPassp irtOIhi-c,
Lucknow).

(c) Public Relations Offi-ci,
Lucknow(Passport Ofljce,
Lucknow).

(dj Superintendent, Lutkaow
(Fa^pjri Office, Lutk-
now).

8(ii) (a) Passport Officer, Bar illy
(Passpart Olfice, Barcilly)

(b) Public Relation Ofilcer,
Baioilly (Passp >rt Office,
Bareilly).

(c) Superintendent, Barjilly
(PasspoitOffke Baroilly)

3

Muzaffamagar, Saha.
runpur, Qarhwal, Al-
mora, Pithoragarh,
Cham ill, Tchn-Garh.
wal, Dehradun and
Uttarkashi

-dn-

-do-

Tho OisiriUs of Piiibhit,
Shahjjhanpui, JMarn-
pun, Agra, Maihuru,
Aligaih, Et.ih, Buland-
shah, Badaun, Bareilly,
R.ampur, Mecrut, Oha-
ziabad, Moradabad,
Nainjtal, BUnor
Muzaffarnaijar, Saha,
ranpur, Qarhwal,
Almjra, Pithoragarh,
Chamuli, Tohri-Q*rh-
wal, Dohradun «od
Uttarlcashi m tlie State
of UWar Prru'e h

do-

do-

[ N \ V IV/553/3/82]
A S PUNIA, Dy Secy

Nito: Piinupal iulc» published vide Notilitation No
GSR 691 (El date' 11th D<xembar, 1981 Gazette
of ndia 1980 (Extraordinary) Part n , Section 3
Sub-section (i). r

Subsequently amended by :—

(l) Notification No, GSR 50(E), dated 7th Feb , 1981
(n) Notification No GSR 469(E), dated 24th June, 1982.
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